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To

1---Q.

All the judicial Officers,
Tis Hazari/Karkardooma/Patiala House/Rohlnilllwarkal
Saketlhouse Avenue Courts and Family Courts,
DelhiINew Delhi
and the Officers on Deputation/Diverted Capacity and under Training.

51111!  AL@QL

Sirliviadam, , 1

The following 06 flats of judicial Pool are available for allotment :

LOCATION was rtoon FLAT riot ' aer¢il:_n'i<is _ i \
_ VI D2 1“ No.A-14 For the Officers ofSaket Court Residential 2" No.8-24 pals a DJS (Sr. Division) only
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Complex 1 — W a
5"‘ No.C-51

1*‘ No.2102 For all the Officers ofV 2 ° as' ' 3'" No.l635 i
7 K 7 K i

The wiliingjudiciai Officer may send their request to this office on or before fiégflé I 1n
case no reply is received by the said date it will be presumed that you are not interested in the allotment.
Wiliingnesslietters received after the due date will not be considered and summarily rejected.

The Officer who has been allotted an accommodation, cannot apply for another
accommodation of the same type for a period of one year irrespective of the fact as to
whether he/she had opted to take possession of the said accommodation or not. However, the
said aiiottee may apply for a higher categoryltype of accommodation if the same is
circulated.

The Officers may visit and inspect the accommodations, if they so wish, before applying for
allotment of the aforesaid accommodations.
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No.Bldg./Gaz./CDl72/.... ..... Dated, Delhi the
Copy forwarded to :- , ' l

1. The Registrar General, Hon'bie High Court of Delhi, New l_)elhl for infoimation.
2. The R&| Branch, Tis Hazari Court, Delhi for uploading this Circular under relevant sub-head on

the Layers.
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

2. use ~1i'>~‘l® Q/2~(1>"i/ti
No. /Bldg. AilotmentGaz./PDJ West/2025 Dated Delhi the
Copy forwarded for information.

i. All the Judicial Officers of West District, Tis i-lazari Courts, Delhi.
2. F loading on LAYERS.

 loadingon Website through LAYERS.

5<I?\/-""O_./T-—~
(Harish Kumar)

Officer-In-charge (Judicial Branch)!
District Judge (Commercial Court)-04

For Principal District & Sessions Judge (West)
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